r

i - Tuesday, 15th February, 1944

COUNCIL OF STATE DEBATES

" "(OFFICIAL REPORT)
VOLUME |, 1044

(15th February io 6th’April, 1944)

SIXTEENTH SESSION

OF THE

" FOURTH COUNCIL OF STATE, 1944 |

PusLiseE: THB MANABER PUBLICATI Dmm
PRINTED BY THE M , GOVERNMENT oF 1 Pri Nrw Driar
1944




Council of State

President :

TaE HoN. Stk MANROKJI DADABHOY, K.C.8.I., K.O.LE,, LL.D., BAR.-AT-LawW.

Ter Hox.
Trr Hox.
Tae Hon.
Tae Hox.

TeE Hon.

TeE Hon.
Tree Honw.
Trae Hox.
Tae Honx.

Tue Hown

Panel of Chairmen :

Sir Davip DEvaposs.

Me. M. N. Darar.

Mgs. V. V. KALIKAR.

Sarysp MoHAMED PADSHAH SAHIB BAHADUR.

Secretary :

Mz, BHAVAX A. Lar, C.LE.

Commitiee on Petitions :

RAJ.A CHARANJIT SiNGH, Chairman.
PanpiTr HIrpAY NATH KUNZRU.
St RAMUNNI MENON.

Hanr SyEp MunamMap Husamw.
MR. CHIDAMBARAM CHETTIYAR.

Members.



@NTEN’I‘E

Pmms
Tuesday, 15th February, 1944—

Members Sworn 1
Postponement of the date for the .

Presontation of the Raidway .

Budgot, 1944-45 1.
Meaqugos from His. Exoellancy the

Govornor Goneral 1—2

C. n nittos on Potitions ’ 2
Congratulations to mmplents of

Honours . %3
Death of Khan Bahu.dur Ihtnsham .

o Hyder Cﬁmudhury . . K
Govornor Gonoral’s Assent to Bills . 4
Bills passed by the Legislative As-

#@nbly laid on the table ., . 4
Wednosday, 16th February, 1944—
Queqtuona. and Answers . 5—16
Noticos of Motions for Adjournment 16—18
Statements, etc., laid on the tablo . 18—19
Infor ma.bmn re Quo stions lasd on
tho table - 1927
Prosontation of tho Rllwu.y Budgot ’
1044.45 27—32
Thursday, 17th February, 1944—
v Addross by His Excollency the
Vicoroy to tho mouinbors of the ,
Cuontral Logislaturo 33--39
Friday, 13th February, 1944 —
Quostions and Amworq . 41—53
Bill pwisod by the Ln;,lslatlvo As-
sembly laid on the table 53
Resolutionre Futuro constitution of
‘Indian on federal principles— .
Nogatived . 53-—69
Rosolution re Amendmont of tho
Dofonco of -India Rulos---Noga- *
tived . .. 69-—96
Rosolution re Prico control and
requiromenty of agriculturists—
Movod 97
Statomont of Busnmsa . a7
Monday, 21st February, 1944 —
Membors Sworn . . . 99
Quostions and Answors . 99—110
Statomonts, vte., laid on the table 110—113
Central Advisory Board of Educa-
tion . 113
Stn.ndmg Committoo for thu Do- ®
partmont of Information and '
Broadeasting . 113
Coffoo Markot prunsxon (Amend- N N
ment)  Bill---Considered and
passed . 113
Central Ixcises and Salt "Bill—
Considorod and passed 113—121
Statorent of BBusinoss 121,
Wednesday. 23rd February, 1944-—
Membeors Sworn . . - 123
Deith of Mrs. Gandhi . . 123—124
Standing Coramittoc on Pilgrimage .
to tho Hejuz . 124
Standing Committeo on Emlgra-
tion 124
Goneral Discussion of the leway .
Budget, 1944-46 .. . 124—163

Thnraday, 24th February, 1944—

Questions and Answers .

Bills’ passed by the ° itve
Assembly laid on t’ .

Central Advisory Br ca-

* tion . .

Standing Committee “+. .. De-

partment of Infor‘matxon and
Broadcasting .
Resolution re Price- control and
supply of requirements of agri-
. culturists—Adopted . .
Rosolution re Rehablhmmn,of the
economic structuro—Wlth-
drawn . .
Resolution re Manufacture of
broad gaugo locomotives—T0
be continued . . .
Stutomoyt of Buamess

Wednesday, 29th February, 1044 —

Mombers Swo . .
Quostions and Answers .
Statemcnt laid on the table .

Standing Committee for Roads,
01944-45 .

Standing Committee for the De-
partment of Posts and Air .

Standing Committee on Pilgrim-
age to the Hejaz

Standing Commx teo on megra-
tion )

Standing Commlttee for ‘the De-
partment of lnfurmatxon and
Broadcasting .

Coal Mines Safoty’ (btowxng) Am-
end mont Blll——(ousxdmt d end
passed

Indiun (Jompanws (Amendmont)
Bill-—Comsidured and pagsed .

Indisn Aircraft (Amendment) Bill
—Considored and passod .

Transferof Proporty (Am(mdmult)
Bill-—Considorod and passed .

Insyrance  (RAmondment) p;ll—
Considored and passed

Presontation  ofg tho General
Budgot, 1944-45 . . .
Tuesday, 7th March, 1944—

Statement, otc., laid on the table

Bills passed by the Legislative
Assombly laid on the table .

Standing, Committoe for Civil De-
fonco Branch of the Defence
Dopartment

Standing Commitice “for Roads
1944-45 . .

Standing Committoo for the De-
partment of Posts snd Air

Genoral discussion of the General
Budgot, 1944%45 .

Statonent of Business

Monday, 13th March, 1944—

Questions and Answers .

ﬁt&ndmg Committeo fur the
Labour Department . B

Standing Committoe the Civil
Defence Branch of the Defence
Depdrtment

Cantoninent (Amendment) Bill—
Considered and passed . .

Paces )

15656—169
169—170
* 170

170

170—184
4

184105

195—202
203

205 ,

205—212
212219

219
210
219
219

219

T 220
220—221
2212217

227
2217

w

228244

246
246 -

245
245
245
245—296
296
297—304
304

304
304—310



Wednesday, 15th March, 1944— -

Questions and Answers .

Standing Com mittee, for the Civil
Defence Branch of the Defence
Depart ment

Resolution re Manufacture of broad
‘gauge’locomotives—Adopted

Reaolutmn,re Industrial Commis-
sion to roviow existing industrial
situation, etc.—Postponed to
next session

Resolution re Import.- of chemical
fertilizers—Withdrawn

Resolution re Appointment of an
Indian as Director General of
Archaeology—Nogatived . «

Thursday, 16th March, 1944—
Questions and Answers .
‘Defence Consultative Committee .

. pentrexl Advisory _ Council for

Railways . . .
Standing Committee  for the
Labour Department .
Motion re Food sxtuathn—To be
continued

Friday, 17th March, 1944—-—

Death of Mr. Ramdas Pantulu

Motion re Food situation—con-
cluded

Wednesday, 22nd March, 1944—’-

Members Sworn

Questions and Answors .

Indian Merchant Shipping (Am

* ondment) Bill—Consi®ored and
passed . .

Rosolution re Permanent oxchange
value of the rupoe—Negatived |,

Resolution re nghts of citizenship
for Indians in“the U.'B. A.—
Adopted .

Resolution re hmploymont of
wornoen in cogl rnmes-—Ncgauv-
od

Statement by'Hm Fxcellenq the
Commander-in-Chiof

londay. 27th March, 1944——

Mombers Sworn

Questions and Answofs .

Btatements, etc., laid on the tablo .

Information re Questnons laid on
' the tahlo

Standing Committoe for the De- -

partment of Supply

Standing Committeo for the Do-
partment of Commerce

Central Committeo of the Tubor-
culosis Association of India .

Governing Body of ‘the Indian
Rosearch Fund Association .

Standing Committee for the De-
partment of Food

Indian Coconut Committee Blll—
Considered and passed

Statement of Business

Wednesday, 29th maxch. 1944—

Members Sworn Ve

Questions and Answers .

Messages from His Exocellency the
Governor General .

Indian Finance Bill, 1944——To be
contsnued . . . bls,

Pacms
311—319
319—320
320—331
332—342
342—349
349—358
350—370

-371
371
371
3714407
409—410
411—445
447
447—451
451
451 —469
469—480
480487
487—488
489
489496
496-—497
497500
500
500
500
501
501
501—509
509510 -
Sl
511—516
516
517534, -
534 552

ii

- Pacn
Death of Malik Sir Umar Hayat o
Khan Tiwana . 516--51%
Standing Lommitten for the De-
partmont of Supply o 534
' Thursday, 30th March, 1944—— e =~
Members Sworn 563
Indian Finance BxlI—To be con-
tinued 563—567,
~ 567—581
Contral Advisory Council for Rail-
ways 567
Friday, 81st March, 1944—
Indian Financo Bill—concld. . 593—612
Tuesday, 4th April, 1844 —
Members 8worn . - 61y
Questions and A,nsvers . 613—62"
Information re Questions laid on

the tablo 625—=0626
Statements, otc., laid on the table 626—627
Message from the Legls]atlve .

Assembl 82"
Bills passed by tho Legmlatwe

Assembly laid on the table . 627
Central Committee of the Tuber- '

culosis As-ociation ofndia .t 628
Standing Committee I8r the De-

partmont of Commorce . 628
Defonco Consultative Committee . 628
Standing Committoe for the Food

* Departmont . 628
Hindu Cede, Part 11 (Maruage)

Bill—Roferred to Joint Com-

mittee . 628—636
Motion re Nomination of Membors ’

of the Courcil of State tu the -

Joint Committee . 63t
Governing Body of the Indian

Rosearch FFund Association 636‘
Statement of Business 636—63'

Wegnesday, 5th April, 1944 —
Central Committoo of the Tubor- \
culosis Assotiation of India and

Standing Committeo for the

Commerco Dopartment .« 639
Bills passed by tho Logmlatxve

¢ Awsembly laid on tho table 639
Indian Income:tax (Amendment) .

Bill—Considured and passed 639—642
Motion re Unitod Nations Relief

and Rehabilitation Adminis-

tration Agreemont— To be con-

tinued 642—650
Statomont of Business 660

«Thursday, 6th April, 1944—
Members .Sworn 661
Questions and Answers 651654
Resolution re Withdrawal of Re-

gulations restricting entry of

Indian irnmigrants into Kenya— ,

Adopted . - 654—668
Resolution re Increase of Muslims )

in the Central Sorvices—Noga-

*  tived . 668—684
Dolhi Muslim Wakfs (Amendment)~

Bill—Considered and passed 684
Protective Duties Continuation

Bill—Considered and passed 684—686
Factorios (Amendment) Bill—

Considered and passed . . 685—686
Defence Consultative Committee , 686
Standing Committee for the Food

Department . 68
Motion re United Nations Rehef !

and Rehabilitation Administra- Fy

tion Agreement—Adopted . 086—6 °



. THP
COUNCIL OF STATE DEBATES-

¢FICIAL REPORT OF THE SIXTEENTH SESSION OF THE FOURTH COUNCIL
* OF STATE)

VOLUME 1—1944

COUNCIL OF STATE
Tuesday, 15th Februury, 1944

£'The Council met in the Council Chamber of the Council House in New Delhi

Hleven of the Clock, being the First Day of the Sixteenth Session of the Fourth

uncil of State, pursuant to section 63 (2) of the Government of India Act, as
at out in the Ninth Schedule to the Government of Indig, Act, 1935. The Honour-
able the President (the Honourable Sir Maneckji- Byramji Dadabhoy, K.CS.L,
K.CLE., LL.D., Barrister-at-Law) was in the Chair.

MEMBERS SWORN :

TrE HoNoURABLE SIR Leonard Wilson (Chief Commissioner for Railways).
The Honourable Mr. A. V. Pai (Indians Overseas Secretary). .
" The Honourable Moulvi A. Z. M. Rezai Karim (East Bengal Muhammadan).

,STPONEMENT OF THE DATE FOR THE PRESENTATION OF THE
RAILWAY BUDGET, 1944-45.

. THE HONOURABLE THE PRESIDENT : Honourable Members, you are perhaps
ready aware that His Excellency the Governor General hag postponed the date for
1e presentation of the Railway Budget till tomorrow, today being a holiddy. I shall

therefore, today only do som& formal work and shall adjourn the Council, until to-
morrow, in pursuance of the directions issued by His Excellency the Governor General.

MESSAGES FROM HIS EXCELLENCY THE GOVERNOR GENERAL.

Tue HoNouraBLE THE PRESIDENT : 1 have to deliver to yoa four messages
rom His Excellency the Governor General. The messages are as follows :—

Raicway Bubcer.

“ For the purposes of sub-section (1) of section 67A of the Government of India Act, as sot
sut in the Ninth Schedule to thie Government of India Act, 1935, and in pursuance of rule 43 of
the Indian Legislative Rulee and of Standing Order 70 of the Council of State Standing Orders,
*, Archibald Porcival, Viecount Wavell, hereby appoint Wednesday, tho 16th February, 1944, for

he preeentation to the Council of State, and Wednseday, the 23rd February, 1944, for the General
iscussion in the Council of State, of the statoment of the estimated annual expenditure and
sevenue of the Governor General in Council in respect of Railways.

WAVELL,
F.M

NEw DELHI ; .M.,
Viceroy and Governor General,”

te 80¢h January, 1944.
GENERAL BUDGET.
- ‘“For the purposes of sub-section (1) of sectich 67A of th® Government of Indin Act, as set
yut in ghe Nu{th Spl:odule to the Government of India Act, 1935, and in pursuance of ruls 13 of
"~ Indian Legislative Rulee and of Standing Order 70 of the Counocil of State Standirg Orders, I,

(1)
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Archibald Percival, Viscount Wavell, heroby appoint Tuesday, the 29th February, 1944, a
P.M., for §l.e presengation to the Council of State, and Tuesday, the 7th March, 1944, for the Gex
Discussion in the Council of State, of the statement of the estimated annual expendituro ax
revonue of the Governor General in Council in rospoct of subjocta other than Railways.

WAVELL,
NEwW DELHI ; F.M., )
The 30th January, J944. Vieeroy and Governor General.

"“‘In pursuance of the provisions of sub,section (3) of section 67A, as set out in the Ninth
Schedule to the Government of India Act, 1936y I hereby direct that the heads of expenditure
specified in that rub-section other than those specified in clause (v) thereof, shall be open to dis-
cuesion by the Council of State when the Budget for the year 194445 is under consideration.

WAVELL,
F. M.,
Viceroy and Governor General.’

PANEL oF CHAIRMEN,

* In pursuance of the provisions of sub-secjion (2)of Section 63A of the Government of India
- Act, ag sot out in the Ninth Sghedule to the Government of India Act, 1935, I, Archibald Percival,
Viscount Wavell, hereby nominate the following Members of th e Council of State to be on the
Panel of Chairmen of the said Council of State.
In tlLe first placg, the Honourable Sir David Devadoss ; in the second place, the Honourable
Mr. M. N. Dalal ; in th® third place, the Honourable Mr. V. V. Kalikar ; and lastly the Honourable
Saiyed Mohamed Padshah Sahib Bahadur.

NEw DELHI; WAVELL,
The 6th, February, 1944. F. M.,
: Viceroy and Governor General.”

COMMITTEE ON PETITIONS.

Tae HoNouraBLE THE PRESIDENT : Under Standing Order 76 of the Council
of State Standing Orders, I am required at the commencement of each session to
constitute a Committee on Petitions consisting of a Chairman and four members.
The following mefhbers at my request have kindly consented to preside over and serve
on the Committee., I accordingly have much pleasure in nqminating as Chairman
of the Committee the Honourable Raja Charanjit Singh and as members, the Honour-
able Pandit Hirday Nath Kunzru, the Honpurable Sir Ramunni Menon, the Honour-
able Haji Syed Muhammad Husain and thé Honourable Mr. Chidambaram Chettiyar.

CONGRATULATIONS TO RECIPIENTS OF HONOURS.

Tue HoNougaBLE THE PRESIDENT : It is customary for the President to
ofier the congratulations of the Council to Honourable Members who have been
fortunate enough to be the recipients of Honours in the last New Year’s Gazette.
You must havé noticed that this time many of our past members who had adorned

this Council for long periods as well as some new members are the recipients of
Honours.

We have all heard wih great ple.s,sure and satisfaction the conferment of the
Grand Commandership of the Iidian Empire on our old and esteemed colleague, the
Honourable Sir Reginald Maxwell. After a very successful official career in the
Bombay Presidency he came to the Government of India some years ago and he was
appointed Home Secretary and a Member of this Council. For many years he was a
very able and eflthusiastic member in this Council and gained the estecm and respect
of all Honourable Métbers by his persuasive methods, his humbleness, his politeness
specially and the way in which he conducted his arduous duties as Home Secretary.
We are all therefore very pleased, Later on, he was translated to the Assembly
where also he has done very good work for over five years. We are all very glad to
know tha{, Government have apprgciated his great services to India and confersed on
him this high distinction. '

Tee HoNouraBrLE Panpir HIRDAY NATH KUNZRU (United Provinces

Northern : Non-Muhammaden) : I take it that this is a purely personal expression
of opinion on your part. '
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TarE HoNoUraABLE THE PRESIDENT : Honourable Members of this Council,
it is usual for the President, as you know, to express his opinions on matters like this..
. Some individuals may difier from what ] say, but 1 have only to take the longstanding
Ppractice into consideration angl go by the general opinion which I believe a large
majority of members of this Council have in that connection.

THE HoNouraBLE PanpiT HIRDAY NATH KUNZRU : "I made this remark
with reference to what you said with regard to our appreciation of his great services
to India. .

TAE HoNoUrRABLE THE PRESIDENT : I have said that some members may
differ. We all differ in this country on many important points. But that is no
reason why this Council should lag behind in the matter of appreciation of the good
services of a person who is about fo retire when he has rendered them.

Tho next gentleman to whom I wish to refer was in this Council at one time as
His Excellency the Commander-in-Chief and later on as Depaty Commander-in-Chief,
General Sir Alan Fleming Harstley. You are all aware that during the time he was
acting as Commander-in-Chief and also as Deputy Commander-in-Chief in this House
he gained the esteem and confidence of all by his sobriety of views and his very court-
eous trcatment to this House. He participated in many important discussions
connected with military afiairs and he always spoke with great ability and humility
and we all appreciate that Government has on his retirement from this House con-
ferred on him this high distinction.

. :

You must all have learnt that our old colleague who was for a short time in this
House and who now occupies the position of Private Secrefary to His Excellency the
Viceroy and Governor General, Sir Evan Meredith Jenkins, has received the honour
of a K.C.ILE. We have all known him for many years. He has been in Delhi for some
years. First as Chief Commissioner of Delhi he did excellen? work and he gained the
confidence of the people of Delhi and was highly respected, liked, and admired.
On account of his great ability he subsequently became Secretary in the Supply
Department where he has worked with zeal to the satisfactiomof his old master Sir
Homi Mody and also of the public generally. We are glad that he has been appoint-
ed Private Secretary to His Excellency the Governor General and we are confident
that on account of his great ability, his vast experience and his great erudition, humi-
lity and personal deportment he will be very much appréciated and liked by all.

Sir Charles MacIvor &rant Ogilvie who was for many years a member of this
House has been honoured with a Knighthood. As Secretary in the Defence Depart-
ment his work was very much appreciated. He deservess our congratulations. I
have no doubt that other and higher honours are awaiting him also if nhe continues
to remain here in India. I also oiier to him congratulations on your behalf.

You must have all been pleased to know that our colleague, Mr. Sen, who cut
such a brilliant figure in this House at the last session when he djscussed food ques-
tions, has been awarded the C.I.LE. We all admire the great ability with which he -
dealt with very important questions in this Council. On your behalf I offer him our
congratulations on the honour which he pas received.

Another gentlman who has recejved the C.I.E. i8 Kanwar Hajee Ismaiel Ali
Khan. He was in our Council from the 21st August, 1937 till the 23rd January,
1940 and, later on, he became a member of the Assembiy. He very seldom spoke
})ut whenever he did he was appreciated in this House. We offer him our congratu-
ations. ' )

-

DEATH OF KHAN BAHADUR IHTISHAM HYDER C'HAUDHURY.

TnE HONOURABLE THE PRESIDENT : Honourable Members, ycu must all be

aware by this time that one of our old calleagues has unfortunately died. I refer to

Khan Bahadur Syed Ihtisham Hyder Chaudhury. He was a member of this House

for some three or four years and was very well known to all of us. I will not therefore

Erou})le you by making further remark®. We are all very sorry to hear of his untimely
emise.
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GOVERNOR GENERAL’S ASSENT TO BILLS.

SECRETARY or THE COUNCIL : Sir, information has been received that His
Excellency the Governor General has been pleased to grant his assent to the following -
Bills which were passed by the two Chafnbers of thé Indian Legislature during the
Autumn Session, 1943, namely :— . *

1. The Victoria Memorial (Amendment) Act, 1943.

2. The Criminal Procedure (Amendment) Act, 1943.

. The Code of Criminal Procedure (Amendment) Act, 1943.

. The Code of Criminal Procedure (Second Amendment) Act, 1943.
. The Indian Tea Control (Second Amendment) Act, 1943. v
. The Indian Companies (Amendment) Act, 1943.

[~ R N

BILLS PASSED BY THE LEGISLATIVE ASSEMBLY LAID ON THE TABLE.

SECRETARY or THE COUNCIL : Sir, in purspance of rule 25 of the Indian
Legislative Rules, I lay on the table a copy of the Bill further to amend the Coffee
Market' Expansion Aet, 1942, which was passed by the Legislative Assembly at its
meeting held on the 10th February, 1944.

TrE HonoUuraBLE THE PRESIDENT : The rest of the business will be adjourn-
ed till tomorrow. . .

The Council then adjourned till Eleven of the Clock on Wednesday, the 16th
February, 1944.





